Matters under
rule 377
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(iii) Powgr cUT IN GUIARAT

MR. SPEAKER. Mr.
what do you want to say?

Mavalankar,

SHRI P. G. MAVALANKAR (Ah-
qmedabad): Sir, T was sayving that 1 am
greatly agitateds 1 just cannot sit quiet.
1 wanted to say that in Ahmedabad today
60000 textile workers are out of job and
33 mills are closed. The whole, prob-
lem is that the ONGC workeis are on a
‘work-to-rule agiration for the last 23 days.
The Minister of Petrolcum onlv three
days back said that he is  hoping—still
hoping after 23 days’—that the agitation
will end and the problem will be settled.
The difficulty is that thc supply of RFO
‘(residuary fuel oil) to the Dhuvaran and
Ahmedabad power plants has been stopped
fmd the State Governraent has, therefore,
1mposed a 50 per cent. power cut in the
whole of Gujarat, with the result that
production has gone down to the extent
of Rs. 2 crores every day and 2 lakh
‘workers are daily out of job.

CHAITRA 29, 1895 (SAKA)

D.G. Min. of
Agri.

If this was a natural  disaster or a
mechanical fault, I could understand it.
But it is a humun error, and an avoidable
error. The public sector management is
responsible for this. { wunt, therefore,
the Prime Minister 1o make un immediate
statement and to intervene so that this
unprecedented situation s not allowed to
continue, normalcy is restored wnd a
settlement made very soon.
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(Interruptions)

MR. SPEAKER: I have not allowed
any other Member, Mr. Deshmukh, T am
very happy to sz¢ you here.  Please sit
down. I am not allowing any Member.

(Interruptions )

MR. SPEAKER: What is wrong
you, Mr. Shivaji Rzo Deshmukh?  You
are speaking without my permission and
you are taking the time of the House.

with

Unierrtipiors)

MR. SPEAKER: I do not agrec. Uy
writing to me earlier, you cannot speak
now. I am not allowing.

(Qnterruptioris)

MR. SPEAKER:
any Member. [I. has
thing.

I am net allowing
become a regular
Unterruptions)

MR. SPEAKER:
you.

I am not permitting
I have not called anybody.

DEMANDS FOR * GRANTS, 1973-74—
Contd.

MINISTRY  OF AGRICULTURE—CONTD,

MR. SPEAKER: Now, the time allotted
to the debate on the Miinistry of Agrica!-
ture was ninc hours; the time teken  a!-
ready is nine hours and 35 minutes. 1
see that there are four or five Memters
still left. As so many have been allowed,
[ do not want to be hard on them. 1
will give them {our to iive minutes each.
but not more than half an hour in all.
So, after half an hour or so, the Mims-



